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Sir,

In compliance of Hon’ble NGT order dgted 01.08.2023 in Original Application
No. 422/2023 Abhishek Shukla Vs State of Uttar Pradesh and Others, the Joint
Committee report is being filed herewith.

It is requested that the aforesaid Joint Committee Report may be presented before
the Hon'ble Tribunal for kind consideration.

Yours faithfully,
Encl: As above. I\ \

Chief Environmental Officer
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Joint Committee Inspection Report in compliance of Hon’ble
National Green Tribunal order dated 01.08.2023 in the matter of
Original Application No- 422/2023 Abhishek Shukla Vs State of

Uttar Pradesh and Others

1. Background

passed order on dated 01.08.2023 in the matter of O.A. No- 422/2023,

Abhishek Shukla versus State of Uttar Pradesh and others. The operative

Hon'ble National Green Tribunal, Principal Bench, New Delhi

part of the order is as follows: -
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. The applicant has submitted that six mining leases have been allotted in

two hills situated in the area of village Jarar. Five crushers have been
established in Village Jarar and Chhaneha Purwa. Mining is being done by
resorting to illegal blasting which has resulted in damage to the houses of
villagers. The crushers are being operated day and night. The crushers do
not have any boundary wall. There is no sprinkling of water during
operation thereof. The crushers are causing dust and noise pollution due to
which the residents are suffering from Asthma and other diseases. lllegal
blasting has also affected old temples located on the hills. Illegal mining
and blasting are also adversely affecting the wildlife in the area. The roads
{o the above said villages have been damaged by the overloaded vehicles
used for transportation of excavated miner minerals.

Prima facie, the averments made in the application raise questions relating
to environment arising out of the implementation of the enactments
specified in Schedule I to the National Green Tribunal Act, 2010.

4. In view of the averments made in the application, we consider i appropriate

that a Joint Committee be constituted to verity the factual position and take
appropriate remedial action. Accordingly, we constitute a Joint Committee
comprising of representative of Director, Geology and Mining, Uttar
Pradesh. State PCB and District Magistrate, Banda and direct the same to
meet within one week. undertake visits to the site, look into the grievances
of the applicant, associate the applicant and representative of the
concerned project proponents, verify the factual position and take
appropriate remedial action by following due course of law and giving
opportunity of being heard to the project proponents. The Committee shall
also give factual status on compliance by the Project Proponents with EC
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and CTE/CTO conditions and shall also report about damage caused to the
houses of villagers and environment due to illegal blasting and suggest
remedial measures. The State PCB will be the nodal agency for
coordination and compliance.

5. Factual and Action taken Report may be submitted within one month by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

6. List for further consideration on 03.10.2023.

7. A copy of this order, along with a copy of the application and documents
attached with the same, be forwarded to the Director, Geology and Mining,
Uttar Pradesh, Member Secretary, State PCB and District Magistrate,
Banda by e-mail for requisite compliance........ ’

2. In compliance of direction issued by Hon’ble National Green Tribunal
following members have been nominated for the said Joint Committee by
the concern departments regarding compliance of above Hon’ble National

Green Tribunal order: -

Sr. | Name Designation | Member |
No nominated by |
1 | Shri Umakant ADM(F/R), District - District |
Tripathi Banda Magistrate,
Banda

| 2 | ShriB.P.Yadav | Senior Mine Officer Geology and ‘
Mining, Uttar |

Pradesh
4 | Shri Rajendra Regional Officer, UPPCB
Prasad U.P. Pollution Control
Board, Banda B

3. Hon'ble NGT vide order dated 01.08.2023, the Joint Committee is
directed to undertake visits the site and look into the grievances of the
applicant, associate the applicant and representative of the concerned
project proponents, verify the factual position and take appropriate
remedial action by following due course of law and giving opportunity
of being heard to the project proponents. It is also directed to Committec

to give factual status on compliance by the Project Proponents with EC
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and CTE/CTO conditions and report about damage caused to the houses
of villagers and environment due to illcgal blasting and suggest remedial
measures.

The nominated Joint Committce Members has carried out the field
survey on 17.08.2023 and 18.08.2023. During the field visit/ survey, the
committee members interacted with the applicant, Mr. Abhishek Shukla
and representative of the concerned project proponents of mining lessee
and stone crusher.

As per information provided by Mining Officer, Banda, the following
lease mining are allotted at hill of village- Jarar, Girawa and Pataraha,
Tehsil- Naraini, District- Banda on identified place by applicant.
Annexure-1. The issued date of Environmental Clearance (EC),

Registered Lease Agreement (MM6), DGMS permission and Consent to

Operate (CTO) to lease mining are given as below: -

i Sr L?c.ation of Sanctions Date of Lease Date of Date of ]
% .‘ mining lease lease ﬂl‘e.a EC Agreeme DGMS CTO ,
,{ (I: | and capacity issued ntdate | Permission | issued l
\ ; by by ,
- B SETAA | IiliPEEB i
[ 1| 2 3 4 5 ; 6 7 ‘
1 | Safdar AliS/o | Leasec Area- | 05.10.2020 | 09.11.2020 | 27.04.2023 | 20.04.2023 |
| Late Shri 2.0 Hac.
| Farzand Ali, Capacity-
{ Gata No.-2450, | 20000 Cub.
? Khanda No.- 03, Mtr/ Year
|| atVillage- Jarar B o
2 | Mumtaj Ali S/o | Lease Area- | 05.10.2020 | 09.11.2020 | 01.06.2023 | 31.05.2023 |
| Late Farzand 2.0 Hac.
3 | Ali, Gata No.- Capacity-
! 2450, Khanda 20000 Cub.
: No.- 05. Mtur/ Year
[ | Village-Jarar ) ] {
3 [ EUREKA Lease Area- | 30.12.2021 | 05.01.2022 | 29.07.2022 | 06.11.2022 |
r | MINES AND 2.5 Hac. 5
| | MINERALS Capacity- !
' | LLP, GATA 25000 Cub. ‘
i’ No. 2451, Mtr/ Year 1
| KHAND No. [
Lol Village- \
J Jarar J (
1 yal o B B |
) x )
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22.07.2022 |

- 05.08.2023

4 Atharv l.casc Arca- 00.05.2022
Construction 1.21 Hac.
company (Shri Capacity-
‘ Shravan Kumar 12100 Cub.
i | Singh S/o Shri Mur/ Year
[ 1 Vishnupal
| | Singh). Gata
| | No.-2451.
‘ ’ Khand No.-02,
| at Village- Jarar - | I | -
) \ SHIVARPAN l.casc Arca- 05.06.2023 | 17.04.2023 - 15.07.2023
TRADING 2.0 Hac.
| COMPANY, Capacity-
| Gata No. 2450, 20000 Cub.
| Khand No. 06, Mtr/ Year
L j‘t __Vill. Jarar [ = |
6 | Jasmit Kaur | Lease Area- | 23.06.2020 | 22.10.2020 | 11.04.2023 9.06.2022
‘ ' Malhotra, Gata 1.21 Hac.
|no - 1876, Capacity-
‘ Khand no- 5, 12100 Cub.
‘ Village- Girwan Mtr/ Year
|7 | SANGRAM Lease Areca- 11.08.2022 | 09.11.2020 | 11.04.2022 | 16.12.2022
SINGH. GATA 2.02 Hac.
No. 1876, Capacity-
| KHAND  No.- | 20200 Cub. |
| 01, Village- Mtr/ Year f
| Girwan |
l8 ’(Sulabh Saxena | Lease Area- | 08.11.2020 | 18.12.2020 | 11.06.2023 | 09.06.2022
| Gata No.- 1876 0.8 Hac.
| (Khanda  No.- Capacity-
1 02).  Village- | 8000 Cub.
| Girwan Mtr/ Year |
9 | Bajrang Road | Lease Area- | 14.12.2021 | 03.01.2022 - 03.06.2023 |
| Lines (Shri 1.41 Hac.
" Suresh Pratap Capacity-
| Singh), Gata 14100 Cub.
; No.- 1876. Mtr/ Year ) |
| Khand No.- 03, ; ,
Village- i |
. ﬁl Girawan - I . 1 1
10 | Bajrang Road | Lease Area- | 14.12.2021 | 03.01.2022 | 30.09.2022 | 03.06.2023 |
! Lines (Shri 1.21 Hac. ‘
Suresh  Pratap Capacity-
Singh),  Gata | 12100 Cub. !
{ No.- 1876, Mt/ Year |
| Khand No.- 04, |
| Village-
| Girawan

BUNDELKHA
ND ROCKS,
Gata No- 1876,
(Khand No.09).
Village- Girwan

l.case Arca-
0.5 Hac.
Capacity-
5000 Cub.
Mtr/ Year

(Y

07.05.2022

08.07.2022

- I 26.02.2023

S—

|
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12 | BUNDELKHA 1 Lease Area- | 28.04.2023 | 12.05.2023 | - 22.06.2023
ND ROCKS, | 0.8 lac.
Gata  No-1876. |  Capacity-
(Khand No.07). 8000 Cub.
Village Mu/ Y car
Girwan [
‘ E
(13 | KUNWAR [.ease Arca- | 15.01.2021 | 01.03.2021 - PZX.()Z.Z()Z}
| VINOD RAIJA. 1.61 Hac.
i Gata No. 332, Capacity-
‘ Khand No | 16100 Cub.
BN Vill. | Mu/ Year
l Badokhar
; | Khurd. | ) )
14 | DISHA 1 Lease Area- | 05.10.2020 | 05.11.2020 - 26.03.2023

ENTERPRISES | 1.61 Hac.
GATA  No. |  Capacity-
| 332, Khand | 16100 Cub.

| No. 02, Vill. | Mt/ Year
| Badokhar ‘
K|
15 | Maa | Lease Area- | 19.01.2020 | 04.01.2020 B 29.08.2023
| Vindhyawasini | 1.2 Hac.
" Stone Work | Capacity-
(Shri  Sameer | 12100 Cub.
Singh S/o Shri | Mt/ Year
| Phool  Singh),
Gata  No.-332,
Khanda No.- 05,
Village- .
 Badokhar Khurd | B S
16 | Deepak  Singh | Lease Area- | 15.10.2020 | 25.11.2020 - 10.05.2023

S/o Shri  Ram 0.56 Hac.
Pal Singh, Gata |  Capacity-
No.-332, Khand 5600 Cub.
No.- 03, Village- Mtr/ Year

Bgdilshar Khurd 1

6. As per information provided by Mining Officer, Banda, mining lease
mention in serial number - 1, 2, 3, 6, 7, 8 and 10 have obtained DGMS
permission for blasting and rest lease mining have applied for DGMS
permission.

As per information provided by Mining Officer, Banda based on
MMI1, out of 05 mining lease on hill of village- Jarar, 04 mining lease are
operational and 01 mining lease (Shivarpan Trading Company, Gata No.
2450, Khand No. 06, Vill. Jarar) is not operational. Out of 07 mining lease
on hill of village- Girwan, 06 mining lease are operational and 01 mining

lcase (Bundelkhand Rocks, Gata No-1876, Khand No- 07). Village-

I
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Girwan) is not operational. Out of 04 mining lease on hill of village-
Badokhar Khurd (Pataraha), all mining lease are operational. The
production reported based on the eMMI11 is given on the basis of detail
provided by Mining Officer, Banda at Annexure 1.

- During the committee visit, applicant raised his allegation that blasting is
carried out any time with 4 inches holes, cracks made in home due to
blasting, stone pieces fall in village and farmer field, damage village road
and damage the wild animal and environment, damage the temple situated
on hills of village — Jarar, Girwan and Badokhar Khurd (Pataraha). It is also
informed by applicant that due to generating dust during operation of stone
crusher in village- Jarar (Chhaneha Purwa, Raghwapurwa), the crops are
damaged and dust suppression system is not operated.

The committee interacted with the applicant & villagers and also
visited the point of concerns raised in the application. It was observed by
the committee during the site visit, details are given as below: -

7.1)  The main habitation of village- Jarar is situated 135 meters away
from the nearest allotted lease mining on hill of village- Jarar, but
some houses are made near the allotted lease M/s Safdar Ali S/o
Late Shri Farzand Ali, Gata No -2450, Khanda No.- 03, at Village-
Jarar. Temple is situated 235 meters away from the allotted lease
mining on other part of hill of village- Jarar.

7.2) The main habitation of village- Girwan is situated 175 meters
away from the allotted lease (Bundelkhand Rocks, Gata No-1 876,
(Khand No.09, Village- Girwan), 36 meters away from the allotted
lease (Sangram Singh, Gata no- 1876, Khand no. 01, Vill.
Girwan), 139 meters-away from the allotted lease (Bajrang Road
Lines, Gata No.- 1876, Khand No.- 03, Village- Girwan) and 90
meters away from the allotted lease (Bajrang Road Lines, Gata
No.- 1876, Khand No.- 04, Village- Girwan) on hill of village-

W ’ o \
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7.5)

7.6)

Girwan but some houses arec made near the allotted lease M/s
Sangram Singh, Gata no- 1876, Khand no. 01, Vill. Girwan,
Bajrang Road Lines, Gata No.- 1876, Khand No.- 03, Village-
Girwan.

Temple is situated 70 meters away from the allotted lease
(Bundelkhand Rocks, Gata No-1876, Khand No.09, Village-
Girwan). Temple is situated 53 meters away from the allotted lease
mining (M/s Sangram Sigh, Gata No. 1876, Khand No. 01, Vill-
Girwan) on other part of hill of village- Girwan. It is reported by
Mine Officer, Banda that mining lease of M/s Sangram Sigh, Gata
No. 1876, Khand No. 01, Vill- Girwan, Gata is allotted on same
hill part where temple is made but mining is not in operation.
Gaushala is situated 100 meters away from the allotted lease
mining area on hill of village- Girwan.

The main habitation of village- Badokhar Khurd (Pataraha) is
situated 75 meters away from the nearest allotted lease mining on
hill of village- Badokhar Khurd (Pataraha), Temple is situated 100
meters away from allotted lease mining Kuwar Vinod Raja, Gata
No. 332, Khand No -01, Vill. Badokhar Khurd on hill of village-
Badokhar Khurd.

It was informed by the villagers to committee member during the
visit that blasting work in lease area is done in any time with 4
inches holes by lessee and stone pieces are falling on his home and
effected the animal and human being. But it was informed by lease
holders that blasting is done in allowed time duration between 2.0
PM to 3.0 PM with one-inch holes and proper safety.

Crack in home could not been shown by applicant to committee
members. .

)
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7.7) During the committee visit, stone picces were not found in
agriculture ficld and habitant arca. The possibility of vibrations
due the blasting at nearby houses of villagers and falling the stone
picces in nearby agriculture field and habitant arca during blasting
cannot be ruled out.

7.8) During the committee visit, Village Road was not found in good
condition due to movement of heavy vehicles

7.9)  Wild animal was not appeared on hill/ lease area during committee
VIsit.

7.10) The agricultural lands are surrounded by most of these mining
lease areas and the mining activities in such close vicinity can
affect the crop yield in these areas. Similarly, the boulder stones
can be thrown into these crops during the blasting operations for
mining.

7.11) 05 stone crushers were identified in village- Jarar (Chhaneha
Purwa, Raghwapurwa), out of 5 stone crushers 4 stone crushers
were found in operation and one stone crusher was found under

construction.

8. From the details given at the annexure-2, it reveals that Residential area is
located 17 meters from M/s Sangram Singh, Gata no- 1876, Khand no. 01,
Vill. Girwan and 11 meters from M/s Bajrang Road Lines, Gata No.- 1876,
Khand No.- 03, Village- Girwan, remaining all the lease areas are located
within 500 m from the nearest residential area. As per the lease is allotted
beyond 50 m from habitant areca.

9. The public road is passing through the said mining lease area.

10. One Pond/ Lake is located in adjacent the hill of Girwan.

11. During the committee visit, excavated deep pit was found on each mining

lease arca. It was informed by Mining Officer, Banda and Mining l.essce
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to committee members that mining has been done by previous mine lease

holders before reallotment to present lessee on same place.

12. In compliance of direction issued by Hon’ble National Green Tribunal,
observation of non-compliance of Environmental Clearance and
CTE/CTO are given as below: -

12.1) The funds earmarked for environmental protection measures shall be

kept in separate account and shall not be diverted for other purpose.
Year wise expenditure shall be reported to the MoEF, Gol, Lucknow,
and State. Pollution Control Board
None of the mine have provided the details about the funds
carmarked for environmental protection measures to UPPCB. It
was informed by mining lessee that expenditure allotted in EMP
head is being utilized in same purpose.

12.2) Sprinkling of water on haul roads to control dust will be ensured by the
project proponent

During the visit, it is reported by lessee that arrangement for
sprinkling of water through tanker on haul roads to control dust is
done. Tanker was found on lease mining place.

12.3) Green belt development shall be carried out considering CPCB
guidelines including selection of plant species and in consultation with
the local DFO / Agriculture Department. Herbs and shrubs shall also
Sform a part of afforestation program besides tree plantation. The
company shall involve local people for plantation program. Details of
year wise afforestation program including rehabilitation of mined out
area shall be submitted to the Regional Office, MoEF&CC. Gol,
Lucknow every year.

The proposal for tree plantation and green belt development

has been mentioned in the Environmental Management plans
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12.4)

12.6)

12.7)

submitted by these mines. However, 1o date. no related activity has
been initiated on the ground by any of the mincs.
Appropriate arrangement, for shelter and drinking water. for the mining
workers must be ensured at the mining site.
Arrangement for shelter and drinking water has been provided

by lease mine.

Maintenance of village roads used for transportation of minerals are to
be done by the company regularly at its own expenses. The roads shall
be black topped.

None of the village road near these mining sites have been

maintained and black topped by the proponents.

Ground and surface water, if any in and near the core zone (within 5.0
km of the lease) shall be regularly monitored for contamination and
depletion due to mining activity and records maintained. The
monitoring data shall be submitted to the Regional Office, MoEF, Gol,
Lucknow and U P Pollution Control Board regularly. Further.
monitoring points shall be located between the mine and drainage in

the direction of flow of ground water shall be set up and records

maintained.

Committee found one pond/lake is located within 5 KM from
these mines. The monitoring of this pond/lake has not carried out
by any of the mine.

Fugitive dust generation shall be controlled. Fugitive dust emission
shall be regularly monitored at locations of nearest human habitation
(including schools and other public amenities located nearest (o
sources of dust generation as applicable) and records submitted to the
Regional Office, MoEF&CC, Gol, Lucknow and U.P. Pollution Control

Board regularly \
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Monitoring report have not been submitted regularly to
UPPCB. Some lessees have submitted compliance report and
monitoring report presently.

12.8) Corporate Environmental Responsibility (CER) shall be by the project
proponent and the details of the various heads of expenditure fo be
submitted as per the guidelines provided in the recent CER notification
No. 22- 65/2017-1A.11 dated 01/05/2018. Work to be executed with
installation of five hand pumps of drinking water, solar light in villages
of streets, construction of two numbers of toilets at the primary school
with name displayed and address and details of beneficiary and gram
Pradhan along with phone number, photographs should be submitted
to Directorate as well as to the district magistrate / Chief Development
officers.

The details of the activities carried out by these mining
projects under CSR/CER activities are found at ground during the
visit. It was informed by the Mine Office, Banda that CSR/CER
activities is being initiated with district administration and mining
lessee.

12.9) Transportation of minerals shall be done by covering the trucks with

tarpaulin or other suitable mechanism so that no spillage of

mineral/dust takes place.

During any visit of the committee, transportation was not
found at the site. Hence, the status could not be verified However,
in general, it has been observed covering is not being used by most
of vehicle during transportation.

12.10)Hydro geological study of the area shall be reviewed by the project
proponent annually. In case adverse effect on ground water quality and
quantity is observed mining shall be stopped and resumed only after

24 \
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mitigating steps to contain any adverse impact on ground water is

implemented.

No such study has been carried out by these mines.

12.11)The following conditions are mentioned about blasting: -

12.11.1) Controlled blasting techniques with sequential blasting shall be
adopted. The blasting shall be carried out in the day time only.

12.11.2) Blast vibrations study shall be conducted and an observation
report submitted to the regional office, MOE& CC, Gol, Lucknow
and UPPCB within six months. The report shall also include
measures for prevention of blasting associated impact on
nearby houses and agricultural fields.

12.11.3) The blasting will be done only after getting the permission from
the Mining Department.

The blast vibration study reports have not been submitted
by any of the mine to UPPCB. And as informed by the mining
department, some mines are not obtaining approval for blasting
from them.

12.12) The condition of progressive mine with 6m bench has been
mentioned in the Environment Clearance and mining lease
document. However, on ground no such bench/progressive mining
operations were found in any of the mining project lease area.

12.13) The lease allotment was done only based on environmental
clearance. Although proponent had not obtained consent under the

Water (Prevention & Control of Pollution), Act 1974 and Air

(Prevention and Control of Pollution), Act 1981 before the start of

mining operations however the all-project  proponent  have
obtained the consent to Operate (CTO) in present.

( W/ \4
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13. As i i i
per information provided by UPPCB, Banda, the following stone

crushers are identified in village- Jarar (Chhaneha Purwa, Raghwapurwa)

Tehsil- ini. Distri
hsil- Naraini, District- Banda. Annexure-2. The issued date of Consent

to Establish (CTE) and Consent to Operate (CTO) to stone crushers are

given as below: -

15(') I ad:ame and | CO- Productand | CTE CTO Status issued by |
“ | ress of stone Ordinate Capacity issued UPPCB
crusher unit date by CTO Granted
UPPCB Issued CTO
Date valid up
| to
2 3 3 4 5 6 \
A.H.V.S.IFRA 25.324488, | Stone Grit- 28.06.2022 05.09.2022 | 31.08.2026
L.L.P. Gata No. 80.347927 180 MT/ Hrs
1166, Vill-Jarar,
Tahsil- Naraini, [
Banda
Associated 25328259, | Stone Grit- 24.12.2021 05.03.2022 | 31.07.2026
Ventures Gata 80.348467 225 MT/ Hrs
No. 1172, 1179
and 1180, Vill- 1
Jarar, Naraini,
Banda
Peer Baba 25.333284, | Stone Grit- 03.01.2022 | 11.01.2023 31.07.2027
Granite Gata No. | 80.363266 225 MT/ Hrs
1798, Vill- Jarar,
Naraini, Banda
4 | Neelkanth 253373912, | Stone Grit- 03.01.2022 | 27.08.2022 | 31.07.2026 \
l Granite Gata No. | 80.358105 | 135 MT/Hrs “
l 1382, Vill-Jarar, | |
|| Naraini, Banda . }
5 Indus Stone 25.3335218, | Stone Grit 15.04.2023 under construction “
Crusher Pvt. Ltd. | 79.9763 12 | 225MT/ Hrs,
| Gata No. 1794, Stone dust-25
| Vill- Jarar, MT/ Hrs
Tahsil- Naraini,
L4W; ]

14. 05 stone crushers were identified in village- Jarar (Chhancha Purwa,
Raghwapurwa), out of 5 stone crushers 4 stone crushers were found in
operation and one stone crusher was found under construction.

15. During committee Visit, dust suppression system i.e. water spraying
facility on jaw crusher, cone and main conveyer, covering of vibrating
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16.

17.

19.

21.

screen and conveyor have been found installed on cach operational stonc
crushers.
Metal sheet made boundary wall have been found on each stone crusher
but strengthening of the boundary wall surround the stone crusher is
required.
All stone crushers are established beyond the 500 meters distance from

the habitant arca.

. All stone crushers have been submitted compliance report along with

ambient air quality monitoring report. The air polluting parameters is
within prescribed limit.
During the committee visit, it was observed that crops was not found

affected in nearby agricultural field.

. As per CMO report, no any patient was found as mentioned illness in

complain. Annexure-3.

Finding and recommendations:

21.1) The mining department can be asked to restrict the mining activities in

those mines wherein the required minimum distance criteria are not
meeting. If mining is allowed on allotted near vicinity of habitant,
habitant will be relocated to other specific place with consultation of

nearby villagers/ civil society.

21.2) The mining department can be asked to restrict the mining activities in

part of hill where temple is located. If mining is permitted at this place,
the temple and habitant will be relocated to other specific place with

consultation of nearby villagers/ civil society/priest of temple.

21.3) The mining department can be asked to restrict the mining activities

through blasting in those mines who have not taken permission by

DGMS for use the blasting and mechanical instrument/machine.

/. i
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21.4) The mining department can be asked to provision made for construction

the main village road by DMF fund.

21.5) UPPCB can be asked to take necessary action against the stone crusher

who have not operated the dust suppression system during the operation
of stone crusher.

21.6) The project proponent can be asked to maintain the village road near

these mining sites.

21.7) The project proponent can be asked for blasting will be done in allowed
{ime duration with one-inch holes and proper safety arrangement after
obtaining the valid permission of the DGMS and Department of Mines.

21.8) The project proponent of mining lease and stone crusher can be asked
to strictly comply with the conditions prescribed in the Environmental

Clearance/ consent/ mining lease allotment letter and submit the status

to the concerned authorities regularly.

——— |
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Sr. Name Designation Signature
'No 1
1 | Shri Umakant ADM(F/R), District - [
| Tripathi Banda ?
| - S
"2 | ShriB.P. Yadav | Senior Mine Officer | | L
| 2 ,‘g-z,b
| G 0
4 | Shri Rajendra Regional Officer, I =
Prasad U.P. Pollution Control “/@ U __ 02
%
Board, Banda /qfc% 3
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Latitude: 25.314717
Longitude: 80.363835
Elevation: 142.14+15m
Accuracy: 11.1m
+Time: 08-18-2023 11,44
Note: 422 of 2023

Elevation: 146.19t6 m
Accuracy; 7.3 m

Time: 08-18-2023 11:54
Note: 422 of 2023
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Latitude 25.318482
Longitude: 80.360847
Elevation: 203:03+¢8 m
Accuracy. 101 m
Time: 08-18-2023 12:56
Note: 422_0'-2023

Temple on hill of village- Girwan, Tahsil- Naraini, District- Banda

{/ v 17 S \
_ T




sl
- 2 -‘w,
o et
cousacy: 7.6 m B e ™ o

{Time:18-08-202313:47 o T s
Note: 4220F 2023 giwa |~ aBou— _ " T/

Accuracy- 47 m
Time: 1808-2023 13.36
fpiote-422 0F 2023 grwa

Mining lease place on hill of village- Girwan, Tahsil- Naraini, District- Banda
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|

‘Latitude: 25.329
|Longitude: 80.3
|Elevation;149,
‘Accuracy: 4.

ITime

Mining lease place on hill of village- Badokhar Khurd (Patraha), Tahsil-
Naraini, District- Banda
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Latitude: 25.336494
Longitude: 80. 358674
fitude: 79.93:5 m
"Accuracy.46m . -
;Time: 18-08-2023 1528 ™
INote: 422 O.F 2023 peer Ba

Operational Stone Crushers in village- Jarar (Mauja- Chhanihapurwa and

Raghuwapurwa), Tahsil- Naraini. District- Banda

Wy ?
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Latitude: 25.328265
ILongitude: 80.348517
‘Elevation: 147.36:13m

JAccuracy: 9.5m
Time: 18-08-2023 16:10
Note:4220F 2023 asoc

Operational Stone Crushers in village- Jarar (Mauja- Chhanihapurwa and

Raghuwapurwa), Tahsil- Naraini, District- Banda

gy

“'&l_»: R

Under constructed Stone Crushers in village- Jarar (Mauja- Chhanihapurwa

and Raghuwapurwa), Tahsil- Naraini, District- Banda

)% 21
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ANNEXURE-1
List of Mining Lease Holders of mantioned place in O.A. No. 422/ 2023, Abhishek ShuklaVs State of U.P. and Others
Sr. | Name and address of | Location of mining Cordinate Santions | Issued date | Issued date | Issued date | Issued date mined
No. Lease holders place lease area of EC of MM-6 for | of DGMS of CTO :‘c'z‘w""?
and capacity Mlne‘ Permission bﬂwuﬁcm
Operation | for Mine date(MM6) To
Operation/ Committee
blasting inspection
date(17.08.202
3 (in Cubic
1 2 3 4 5 6 7 8 9 10
1 [Shri Safdar Ali S/o Safdar Ali S/o Late A-25°18'59.62" N 80°21'44.63" E Leasc Area- | 05.10.2020 | 09.11.2020 | 27.04.2023 | 20.04.2023 53600
Late Shri Farzand Ali. |Shri Farzand Ali, B-25°18'56.38" N 80°21'46.10" E 2.0 Hac.
R/0- Muhalla-Khunti  |Gata No.-2450. C-25°18'54.43" N 80°21'38.42" E Capacity-
Chauraha.Aliganj. City |Khanda No.- 03, at D-25°18'55.53" N 80°21'37.17" E 20000 Cub.
& District- Banda, U.P.|Village-Jarar, Tehsil- | £.25° 18'56.38" N 80°21'39.13" E Mtr/ Year
Naraini. District- F-25° 18 57.80" N 80°21'38.77" E
Banda. U.P..
2 |Shri Mumtgj Ali S/o  |Mumtaj Ali S/o Late | A-25°18'56.38" N 80°21'46.10" E Lease Area- | 05.10.2020 | 09.11.2020 | 01.06.2023 | 31.05.2023 52237
Late Farzand Ali. R/o- |Farzand Ali, GataNo.{ B-25°18'53.43" N 80°21'46.99" E 2.0 Hac.
Muhalla-Khunti 2450, Khanda No.- C-25°18'52.35" N 80°21'40.99" E Capacity-
Chauraha.Aliganj. City |05. Village-Jarar, D-25°18'54.43" N 80°21'38.42" E 20000 Cub.
& District- Banda, U.P.|Tehsil-Naraini. Mtr/ Year
District- Banda, U.P..
3 |SHRICHANDRA EUREKA MINES | (A) 25°18'54.957" N 80°21'46.393"E | Lease Area- | 30.12.2021 | 05.01.2022 [ 29.07.2022 [ 06.11.2022 | 43998
SHEKHAR AND MINERALS | (B) 25°18' 57.441" N 80°21'50.122"E | 2.5 Hac.
CHAURASUYA. R/o |LLP. GATA No. (C) 25°18'55.505" N 80°21'52.642"E | Capacity-
BRAHMPURI 2451, KHAND No. (D) 25°18'54.821" N 80°21'52.178" E | 25000 Cub.
COLONY. JUGLI 01(AREA 2.5 Hac), (E) 25°18'51.807" N 80°21'55.230"E Mtr/ Year
CROSSING. Vill. JARAR. (F) 25°18'49.309" N 80°21'50.137" E
FAIZABAD ROAD. |NARAINL BANDA. (G) 25°18'53.064" N 80°21' 49.380" E
LUCKNOW 210129

(H) 25°18'52.664"N 80°21'47.267"E
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3 IShri Shravan Kumar | Athar Construction | (A) 25718 S3.96" N 80°21'$2.94"E | Lease Arca- | 06.05.2022 | 22.07.2022 - 05.08.2023 12099
Singh S’0 Shri company (Shri (B) 25718'54.82" N 80°21' 52.18"E 1.21 Hac.
Vishnupal Singh. R/o- |Shravan Kumar Singh () 25°18'5S.51"N  80°21' 52.64" [ Capacity-
133. AN.- 1144, S/o Shri Vishnupal | (D) 2518 S744°N 8021 S0.A2'E | 19190 cyp,
Bhawanipur Nagar Singh). Gata No.- ([;] hlbictaliay 80‘21'5]'45'].; Mtr/ Year
e = = (F)25°18'57.22"N  80°21'5391"E
Dflhc‘.ll Su._]anpur. 2451. Khand No.-02, (()25°18'S8.72"N  80°21' S5.11"E
District- Kanpur, U.P.. |at Village- Jarar, (11)25°18'S8.17" N 80°21' 56.05" E
Tehsil- Naraini.
District-Banda. U.P.
5 Lavlesh Singh S/o SHIVARPAN A-25°18'52.35"N 80°21'40.99"E Lease Arca- | 05.06.2023 17.04.2023 - 15.07.2023 0
Lochan Singh. R/o TRADING B-25°18'53.43"N 80°21'46.99"E 2.0 Hac.
Kalukua Baberu Road, [COMPANY. Gata No.| €-25°18'52.66"N 80°21'47 26"E Capacity-
Bnadz 2450, Khand No. 06, | D 2571852 22'N 80°2145.93"E 20000 Cub.
Vill. Jarar, Teh. BB e e Mtr/ Year
i i F-25°18'47.31"N 80°21'43.61"E
Naraini. BANDA. | G 25018'51.22'N 80°21'41.92'E
210129
6 |SMT JASMIT KAUR [Jasmit Kaur Malhotra, | (A) 25°18'27.30"N  80°22'53.78"E Lease Area- | 23.06.2020 | 22.10.2020 | 11.04.2023 | 9.06.2022 32075
MALHOTRA. R/o- Gatano -1876, Khand | (B) 25°18'27.88" N  80°22'55.00" E 1.21 Hac.
Ward No. 13. Nehru  [no- 5, Village- (C) 25°18'25.54" N 80°22'57.93"E Capacity-
Ward, near Alka | Girwan. Naraini, (D) 25°18'25.54"N  80°22'58.28"E 12100 Cub.
Talkies, The- |Banda (E) 25°18'21.98"N 80°22'59.79" E Mtr/ Year
Pipariya. District- (F) 25°18'2334"N  80°22'55.56"E
Hoshangabad } (G) 25°18'23.86" N 80°22'56.00" E
|
7 |SHRI SANGRAM SANGRAM SINGH. | A-25°18'33.48" N 80°23'04.08" E Lease Area- | 11.08.2022 | 09.11.2020 | 11.04.2022 | 16.12.2022 40339
SINGH. VILL- GATA No. 1876. B-25°18'31.87" N 80°23'11.86" E 2.02 Hac.
PAHRA. KHAND No. 01. Vill. | ¢c- 25°18'29.11" N 80°23'10.08" E Capacity-
KHAJURIHA. GIRWA, Teh. D-25°18'28.88" N 80°23'04.01" E 20200 Cub.
MAHOBA NARAINIL BANDA. Mtr/ Year
210129
8  |Shri Sulabh Saxena. Sulabh Saxena Gata | A-25°18'30.95" N 80°22'59.86" E Lease Area- | 08.11.2020 | 18.12.2020 | 11.06.2023 | 09.06.2022 23990
R/o- Mohalla- Gandhi |No.-1 876 (Khanda B-25°18'30.70" N 80°23'03.72" E 0.8 Hac.
Nagar, Tehsil & No.- 02). at Village- | C-25°18'28.88" N 80°23'04.01" E Capacity-
District- Banda. U.P.  |[Girwan. Tehsil- D-25°18'29.07" N 80°23'0222" E 8000 Cub.
Naraini. District- E-25°18'27.81" N 80°23'02.07" E Mtr/ Year
Banda\ F-25°18'26.65" N 80°23'00.21" F __Q

s
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9 |Shri Suresh Pratap Bajrang Road Lines | (A) 25°18'25.54" N 80°22'58.90"E | Lease Arca- | 14.12.2021 | 03.01.2022 - 03.06.2023 28119
Singh. R/o- Village & |(Shri Suresh Pratap (B) 25°18'27.81"N  80723'0.21"E 1.41 Hac.
Post- Mau. 584 Katra  |Singh). Gata No.- (C) 25°18'26.65" N 80°23'0.21"E Capacity-
Lalganj. Tehsil- 1876. Khand No.- 03, (D) 25°18'27.81"N  80023'2.07" E 14100 Cub.
Gauriganj. District- Village- Girawan. (E) 25°18'27.81"N  80°23' 235" Mtr/ Year
Amethi;U.P., Naraini. District- (F) 25°18'25.48' N 80°23'5.07'E
Banda,U.P., (G) 25°18'24.06"N  80°23' 021"
(H) 25°18'22.24"N 80°23'0.67"E
() 25°18'21.98"N 80°22'59.69" E
(J) 25°18'25.54"N 80°22'58.28"
10 |Shri Suresh Pratap Bajrang Road Lines  |(A) 25°18'24.06"N  80°23'0.21"E Lease Area- | 14.12.2021 | 03.01.2022 | 30.09.2022 | 03.06.2023 18432
Singh. R/o- Village & |(Shri Suresh Pratap ~ [(B) 25°18'25.48"N  80°23' 5.07"E 1.21 Hac.
Post- Mau. 584 Katra |Singh). Gata No.- (C) 25°18'2237"N  80°23' 6.04"E Capacity-
Lalganj. Tehsil- 1876. Khand No.- 04, (D) 25°18'2237"' N 80°23' 2.64"E 12100 Cub.
Gauriganj. District- Village- Girawan, (E) 25°18'21.52"N  80°23' 2.35"E Mtr/ Year
Amethi. U.P.. M/s Naraini, District- (F) 25°18'2224" N 80°23' 0.67"E
Bajrang Road Lines Banda.
11 |SMT DEEPALI BUNDELKHAND (A) 25°18'36.54" N 80°22' 59.97"E Lease Area- | 07.05.2022 | 08.07.2022 - 26.02.2023 5000
SINGH. 334, Ashirwad|ROCKS, GataNo-  |(B)25°18'37.41" N 80°23' 2.08"E 0.5 Hac.
Palace. Nayapurn. 1876. (Khand No.09), [(C)25°18'34.61"N  80%23' 3.74"E Capacity-
Nalkana. Mahoba Village- Girwan, (D)25°18:34037N 8023 166*E 5000 Cub.
Tehsil-Naraini, Mtr/ Year
District-Banda. U.P.-
210001
12 |SMT DEEPALI BUNDELKHAND _ |(A) 25°18'3521"N_ 80722'54.19'E | Lease Area- | 28.04.2023 | 12.05.2023 - 22.06.2023 0
SINGH. 334, Ashirwad|ROCKS. GataNo-  |(B) 25°18'35.73" N 80°22' 55.62" E 0.8 Hac.
Palace, Nayapurn. 1876. © 2;;]"?8'34.43” I‘J 80022: 57'30:: E Capacity-
Nalkana. Mahoba |(Khand No.07) ?f;i e ;f:g 5 ggzg :ggg : 8000 Cub.
Village (D) 25°18'30.54" N 80°22' 56.40" E Mt/ Year

Girwan. Tehsil-
Naraini. District-
Banda. U.P..-
210001

&
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13 [SHRIKUNWAR KUNWAR VINOD  TA- 250 19'4238" N 80022 3581" E | Lease Area- | 15.01.2021 | 01.03.2021 28022023 [ 43147
VINOD RAJA, M.1.G- [RAJA. Gata No. 332, [B-25019'42.45" N 80022'36.28" 1.61 Hac.
B74. INDIRA Khand No C-25019'39.68" N 80022'3128" E Capacliys
NAGAR. Banda 01, Vill. Badokhar |2 ]‘;‘1‘2:; \\‘ :8"22; f:’ (:(" l' 16100 Cub.
. _— .. |E-25019'4338" N 80022'31.06" E
;ll“\“:) 1‘;'(:?2“;“”‘ F- 250 19'42.73" N 80022 31.49" E Bt YeRt
14 [SUDHA SINGH. DISHA A-25°19'46.17" N 80°22'3531" E | Lease Area- | 05.10.2020 | 05.11.2020 26.03.2023 | 39763
526K. NONIY A ENTERPRISES, B-25°19'48.12" N 80°22'33.78" L 1.61 Hac.
MUHAL. CHHABI  |GATA No. 332, C-25°19'46.36" N 80°22'29.49" E Capacity-
TALAB. KATARA, |KHAND S zzjl';’ :;gg T’;‘ :(‘)’ 2222 2279:25 l‘? 16100 Cub.
DA v o ks =125 it 4 E
FUAKBIEG :;’r‘(f:\‘h‘a:‘“' F-25°19'4221" N 80°22'2835" I Mtr/ Year
* G-25°19'43.38" N 80°22'31.06" E
Khurd. Teh. Naraini. | 3. 250 19'43.70" N 80°22'30.77" E
BANDA. 210129
15 |Shri Sameer Singh S/0 [Maa Vindhyawasini | (A) 25°19.690'N 80°22.462' E Lease Area- | 19.01.2020 | 04.01.2020 29.08.2023 8355
Shri Phool Singh. R/o- [Stone Work (Shri (B) 25°19.662'N  80°22.521'E 1.21 Hac.
Civil Line D.M. Sameer Singh /o Shri| (©) 25°19.705'N. 80°22.488'F Capacity-
Colony. Thana- Phool Singh), Gata 12100 Cub.
Kotwali Nagar, Districleo.-SMA Khanda No.- Mtr/ Year
Banda. U.P.. M/s Maa |03. Village- Badokhar
Vindhyawasini Stone  (Khurd. Tehsil-
Work. Naraini. District-
Banda, U.P., Leased
Area -0.40 ha
76 [Shri Deepak Singh S/o |Deepak Singh S/o Shri| A- 257 19'45.85" N 80°22'3467" E | Lease Area- | 15.10.2020 | 25.11.2020 10.05.2023 | 16799
Shri Ram Pal Singh.  |Ram Pal Singh, Gata | B-25°19'44.38" N 80°22 35.81" E 0.56 Hac. j
Rio- Akbarpur Banda [No-332, Khand No,» | C- 25194273 N S0°P22'3L45TE | Gapacity-
Road, Bharatkoop. |03, Village- Badokhar | - 2571943707 N 807223077 £} 5600 Cub,
Tehsil- Karwi. District- [Khurd, Tehsil- Mtr/ Year
Chitrakoot, U.P. Naraini. District-
Banda, U.P.
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Annexure427 ‘ ‘

List of Stone Crusher unit of mentioned place in O.A. No. 422/ 2023, Abhishek ShuklaVs
State of U.P. and Others

S. No.| Name and address of stone CO- Product and [CTE issued CTO Status issued by
crusher unit Ordinate Capacity date by |CTO Issued | Granted CTO
uPPCB Date valid up to

1 2 3 3 4 5 6

1 ATLV.SIFRA L.L.P. Gata 25.324488. Stone Grit- 28.06.2022 | 05.09.2022 31.08.2026
No. 1166, Vill-Jarar, Tahsil-  [80.347927 180 M1/ Hrs
Naraini, Banda

2 |Associated Ventures Gata No. [25.328259, Stone Grit- 24.12.2021 | 05.03.2022 31.07.2026
1172, 1179 and 1180, Vill- 8(0.348467 225 MT/ Hrs
Jarar. Naraini, Banda

3 |Peer Baba Granite Gata No. 25.333284, Stone Grit- 03.01.2022 | 11.01.2023 31.07.2027
1798. Vill- Jarar, Naraini, 80.363266 225 MT/ Hrs
Banda

4 |Neelkanth Granite Gata No.  |25.3373912, |Stone Grit- 03.01.2022 | 27.08.2022 31.07.2026
1382, Vill-Jarar, Naraini. 80.358105 135 MT/ Hrs
Banda

5 |Indus Stone Crusher Pvt. Ltd. |25.3335218, |Stone Grit 15.04.2023 under construction
Gata No. 1794, Vill- Jarar, 79.976312 225MT/ Hrs,

Tahsil- Naraini. Banda

MT/ Hrs

Stone dust-25
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r NO. OF ; NO. OF CSR/IC
o dr @ [ ClA | REQUIRE [ CL | CUA | REQUIR | Ry
Head Master/ ASS | CLA | SS o ED ord T '
vty e SCl TZURT T AN
% | pLock Name HOOL NAMES BEHOOL Incharge HM 1 | 852 | 142 | FURNIT FURNIT B [~ orenbei v
NO. T UDISE-CODe CATEGORY ; R i
' m Name/ MOble no. | (v [ (=) | {z=d | UREIN uRe | oy
; 2) ) | cuass CAss | T
s E 142 34445
b}
P.S MAROLY/ : FAdR
| | BADOKHAR MARAULI 09400100201 Primary Taarite 27 | 35 | 62 21
P.SMAROLIKA g
2 | BADOKHAR MARAULI PURWA/ Primary R e 20 | 14 | 34 1
09400100202 9935127400
UPS MARAULL 7 it s
3 | BADOKHAR MARAULL COMPOSITE/ COMPOSITE wirr sy nln |2 7 wofio ggrm
09400100203 8293084529 il i
PS ; TS | e e
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